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SHRI BIKRAM KESHARI DEO (KALAHANDI): Mr. Chairman Sir, | thank you for giving me this opportunity
to say a few words regarding the flood and drought situation and other natural calamities affecting our
country today.

| would like to start with floods because currently floods are ravaging the country right from the planes of
Bihar to the States of Orissa. In Kerala also there are floods. Therefore, there is a need for emergent
mitigation of the hardships. | would like to stress upon the flood situation in the discussion. As it is
obvious that the annual precipitation including snowfall is about four thousand billion cubic meters in the
country. Out of that, 80 per cent is from seasonal rainfall from the South-West monsoon and 20 per cent
is from the North-East monsoon between June and September.

It is seen that the major cause for the floods, which are today affecting the countryside, is that the
riverbed has risen. The volume of water which used to be held 50 years back cannot be held now
because the water beds have risen and the banks are overflowing. Here, | would like to mention that
today we are discussing about floods, though floods were discussed in this august House in the year
1954.

In September 1954, the Union Minister of Planning, Irrigation and Power placed two statements before
the Parliament regarding "Floods in India, Problems and Remedies"” and "Floods in the Country". This
was the first national policy to be formulated for floods. After that, it is seen that this policy projected a
three-phased programme to mitigate floods. The first was immediate and emergent measures which
could be taken to save the flood affected areas and flood affected victims. The second was short-term
measures and the third was long-term measures. But it was seen, when the assessment was made later
on that these measures were not implemented.

| have been hearing from the Opposition Benches for the last one-and-a-half day putting all the blame on
the present Government, that the Government is not able to meet the flood situation in the country. But|
would like to ask them, before this Government came to power, previously there were other
Governments also. In a Government report, it has been stated that the Government"s could not contain
and could not meet the problems which were projected in the report.

Therefore, Sir, they had failed completely to mitigate the sufferings of the people caused due to floods.



When an assessment was made in 1967 ...(Interruptions)

MR. CHAIRMAN : Kindly be brief. There are several Members who want to speak on this.
SHRI BIKRAM KESHARI DEO : Sir, our State has been very badly affected. ...(Interruptions)
MR. CHAIRMAN: | know that. Please be brief.

...(Interruptions)

SHRI K.P. SINGH DEO (DHENKANAL): Sir, Kalahandi had floods for the first time over the last 50 years.
...(Interruptions)

SHRI BIKRAM KESHARI DEO : Then, Rashtriya Barh Ayog was formed in July, 1976. It had submitted its
Report in 1980. This Report had 207 recommendations to be implemented by the Department concerned.
| am very sorry to state here that when the next Report was placed, only 25 recommendations out of 207
recommendations were implemented. Now, flood is affecting rural masses very severely and the
situation has become very grave because these recommendations were not implemented by the
previous Governments.

Considering all these, the Government then decided to form a Working Group on floods. It is a very
shameful matter that nobody could ever take floods seriously in the country. Today, our Government is
trying to do something for the people. The hon. Prime Minister went to Orissa and announced a sum of
Rs. 435 crore to mitigate the sufferings of the people due to floods. We thank him for that. Also, the
people in Bihar have been affected by floods. We also feel sorry for them. The people of North Bihar and
Uttar Pradesh should understand that whatever recommendations and reports given by the Committees
and Sub-Committees, which were formed to mitigate the problems due to floods, were not carried out
properly. That is why, Bihar has been subjected to floods every year.

According to the findings of one of the Committees, it has been estimated that 40 million hectares in the
country are being affected by floods practically every year. So, allocation in the Budget should be made
accordingly. Today, the total allocation in the Budget for the Ministry of Water Resources or for the
concerned Department comes to about five per cent only. If you add flood relief, then it compounds to
eight per cent. Therefore, | request the Government to allocate ten per cent of the total outlay in the
Budget itself. If it is done, then the problems relating to floods can be solved to a great extent.

Sir, in 1987, a Committee for UP, Bihar, Bengal and Orissa was formed. They also did nothing. They just
gave their Reports, which were not properly carried out. Then, an expert committee for prevention of
erosion in the Ganga was formed. Murshidabad and Malda districts in West Bengal were severely
affected. In 1996, an expert committee was set up. ...(Interruptions)

MR. CHAIRMAN: Kindly conclude.

SHRI BIKRAM KESHARI DEO : Sir, you are not giving me time. | have to speak about drought also.
...(Interruptions)
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The Centre has gone out and helped the people of West Bengal, especially, Maldah and Murshidabad
area people, by giving 75 per cent allocation from the Central pool. Twenty-five per cent is supposed to
be given from the State pool. But | am sorry to state that this money is also not being properly given by



the State Government there. They are unable to implement that. The Centre is ready to help.

Sir, | do not think you will give me much time. Then, there is the Brahmaputra Board. Master plans have
been made for the Brahmaputra flood control. Master Plan Il has been made for the Barak River
consisting of 49 tributaries....(Interruptions)

MR. CHAIRMAN : There are another 30 names.

SHRI BIKRAM KESHARI DEO : These schemes are not properly implemented. Reports are piled up in the
State Governments. But there has to be an Iccha Shakti.

MR. CHAIRMAN: Please wind up.
SHRI BIKRAM KESHARI DEO : Please give me just two minutes more.

Before | conclude, | would like to say that Kalahandi in Orissa has been severely affected by floods. My
good friend, Shri Trilochan Kanungo has already mentioned about Kalahandi. We have had a rainfall
which we never had for the last 50 years. Today that district has been completely devastated along with
coastal districts of Orissa, namely Kendrapara, Cuttack and all those districts. But until long-term
measures are taken, these things will continue.

Sir, | am going to conclude within a minute.

Now, | want to talk about drought. As you know, parts of Western Orissa, parts of Madhya Pradesh, parts
of your district, parts of Maharashtra, parts of Karnataka and parts of Andhra Pradesh are reeling under
severe drought conditions. So, to mitigate this, the Government has to take steps. Long-term measures
have to be taken. Dams have to be built. More irrigation potentials have to be given. Re-charging of
groundwater has to be done because there has been a severe depletion of groundwater. So, all these
measures have to be taken on a war- footing. Then only, we could mitigate these problems.

MR. CHAIRMAN: Please conclude now.
SHRI BIKRAM KESHARI DEO : | am going to conclude. This is the last minute | am taking.

Natural calamity has been a big drain on our country's resources. So, all the heads should get together
and formulate some types of policy. If required, a Commission should be formed. As some of the
Members have said, like the Election Commission, a Natural Calamities Commission should be
constituted by which that money could be properly utilised and could reach the poor people.

| have got a lot of points to say. A lot of points are there. The problem of cyclone is there. Then, there is
hailstorm. | am prepared for that.
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SHRI BIKRAM KESHARI DEO : All right. With these words | conclude.
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SHRI A. KRISHNASWAMY (SRIPERUMBUDUR): Sir, Thank you very much for giving me the opportunity. |
do not want to go into the detail of it because more or less, everyday we have been discussing this same
subject. Last year, on 31.11.2000, a discussion was held on the same subject, and | took part in that
debate. During my speech, | had said, how the cyclone had hit and damaged our State....(Interruptions)

MR. CHAIRMAN: Shri Pappu Yadav, please take your seat. Kindly allow Shri A. Krishnaswamy to deliver
his speech.

...(Interruptions)
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... (caum=) *

SHRI A. KRISHNASWAMY : This time, | am participating in this discussion due to the drought situation
prevailing in our State.

...(Interruptions)

MR. CHAIRMAN : Nothing is going on record. What is this? Nothing is going on record. This is too much.

(Interruptions)*

MR. CHAIRMAN: Please sit down. Please resume your seat.

...(Interruptions)

HHIURY Helqd : 3l ara Rapid o =121 3 & 21 3y ¢ alel &Y aan oY W &2
... (caaEr=) *

MR. CHAIRMAN : Shri Krishnaswamy may continue now.

* Not Recorded

SHRI A. KRISHNASWAMY : Sir, last year also on 30.11.2000, we had the same discussion. Every year, we
have floods in some parts of the country and drought in some other parts and we also discuss about that

and give our suggestions. But | do not know what sort of development or what precautionary steps are
being taken by the Minister.

India is a vast nation. One part of the nation is affected by flood every year and another part is affected
by drought. Every year we are discussing the same subject and we are giving valuable suggestions as to
how to have flood management. When the Government is nationalising everything, why should they not
nationalise the rivers?



it v (g (FERerY, [@ER) @ ey Jgisy, g9 9ia &1 w9 Ater frem?
wATYy Aged: gl gen feran siren | udiar +Rel It is not fair.

SHRI A. KRISHNASWAMY : The rivers in the northern States are fully wet and those in the southern
States are fully dry. This year, the States of U.P., Bihar, Orissa, Kerala, etc. are affected by heavy floods
and our State of Tamil Nadu is affected by drought due to failure of monsoon.

India is a vast nation. One part of the nation is affected by flood every year and another part is affected
by drought. Every year we are discussing the same subject and we are giving valuable suggestions as to
how to have flood management. In our State, there is scarcity of water. We do not get water even to
drink.

In one of the Committee tours, | visited some parts of Himachal Pradesh. | saw that the rivers were full of
water.

17.44 hrs. (Shri Shriniwas Patil in the Chair)

The State of Himachal Pradesh is utilising water for hydro power projects. But unfortunately, we in the
southern States do not even get water. Our long-pending demand is to link Ganga and Cauvery. | would
like to make a request to the hon. Human Resource Minister regarding this. When the Minister of
Information and Technology is able to link everything through satellite, why is the Minister of Water
Resources not able to link those two rivers? Even though it requires a huge expense, he must link those
two rivers; then only, the flow of water will be balanced throughout the nation.

All the rivers must be nationalised, then only we can utilise the water equally.

Regarding flood management, the Delhi University scientists have given certain valuable suggestions to
the Government. Those valuable suggestions should be adopted. We should manage the flood according
to that. Instead of every year spending money on flood, we have to plan beforehand to control and
manage the flood.

In our State, day before yesterday, 27 innocent persons suffering from mental disorder died in a fire
accident in Erwady, Tamil Nadu. Our beloved leader, Dr. Karunanidhi condemned this incident. | would
say that such incidents also should be treated as natural calamity. Last year there was an earthquake in
Gujarat. To overcome this natural calamity a Committee was formed which visited the affected areas to
decide about the financial assistance to be given to the State. On the similar lines, the Water Resources
Minister could also form a Committee comprising of the Members of Parliament. A team of MPs can go to
the flood affected areas and can suggest the relief fund to be given to a particular area.

Our hon. Prime Minister has increased the MPLAD fund to Rs.2 crore. Last time when our area was
affected we could not spend money. The relief given under the Natural Calamity Relief Fund may be
allotted to the MPs also. It will be very useful for us when we are trying to develop our constituency. In
my district, people are suffering without drinking water....(Interruptions)

MR. CHAIRMAN : You are not talking to the point. Please speak to the point and conclude.

SHRI A. KRISHNASWAMY : | had requested the Minister of Water Resources to allot some fund through
Central Government Water Board to dig borewells all over the State of Tamil Nadu, particularly in my
constituency. This will be of great use to us.
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SHRI N. JANARDHANA REDDY (NARASARAOPET): Sir, after joining the Lok Sabha, this is my third
deliberation or speech on natural calamities. Every time, | am seeing a different Minister of Agriculture
who is in charge of it. Somehow or the other, the Ministry of Agriculture is one of the important Ministries
in the Central Government. People like Shri Jagjivan Ram and Shri C. Subramaniam held that portfolio.
But now it seems that people are running away from that portfolio. They prefer Railways and some other
portfolios. Why | am telling is that this Government is showing this type of scant concern as regards
agriculture, particularly in respect of a country like India. This Ministry is looking into important aspects
of natural calamities etc.

The worst world disaster occurred between the Tropic of Cancer and the Tropic of Capricorn which is
inhabited by the poor countries like ours. We are in that global margin. More than 90 per cent of the
victims of natural calamities belong to Asia and Afria. Africa accounts for 50 per cent and Asia accounts
for 40 per cent. Most of the Asian disasters are floods and droughts. We are witnessing devastating
earthquakes, floods and cyclones. You will be surprised to know that during 1953-55, the loss due to
floods was to the extent of Rs.9720 million. This has become a regular feature in the country. And also,
the discussion in Parliament has become a regular feature. But, so far as | know, either the Centre or the
State has done nothing to redress the grievances of the sufferers.

Yesterday, | was keenly observing the debate. Some of the hon. Members suggested that an institution
like the Election Commission should be set up to handle disaster. This is what | was telling the State and
the Centre that a Disaster Management Authority, not an institution like the Election Commission, should
be set up. It should be an independent body headed by somebody who should be, independent,
judicious in deciding matters. It should organise relief operation whenever it is necessary. The Authority
should have power in respect of drafting the State Government employees and the Defence personnel.
Today, | heard that Bihar is being neglected. All the hon. Members from Bihar are accusing the
Government in this regard. It has been said that Orissa was favoured. That is what they were
telling....(Interruptions)

SHRI TRILOCHAN KANUNGO (JAGATSINGHPUR): That is not a fact. It has not been done like



that....(Interruptions)

SHRI N. JANARDHANA REDDY : That is what | understood. Of course, it being not a fact is a different
matter. But that is what | heard. This type of trading of charges will not be there if it is an independent
Authority, if it is not a political Authority.

My friend Shri Shinde is bringing forward a Private Members' Bill....(Interruptions) It has been listed for
tomorrow. | am only helping him.

MR. CHAIRMAN : He is referring to the matter which has been brought forward by Shri Shinde. Please do
not disturb him.

...(Interruptions)

SHRI N. JANARDHANA REDDY : He has mentioned about an Authority like the Election Commission in
that Bill. But there also, | differ from him. He wants the Minister of Agriculture to be the Chairman. My
view is that the Minister should not be there. Of course, the Government employees can be there but not
the political people. It should be headed by a judicious man, an administrator or a Judge. So, it should
have authority to take the Defence personnel to do relief operations in such a situation.

I am telling this from my own experience. | held the portfolio of Disaster Management for eight years in
Andhra Pradesh. In the worst disaster in our area, after the tidal wave, for the first time, 10,000 people
died in the country. | was in-charge of it. From my experience, | even today suggest that there should be
a judicious and powerful authority with all the facilities. Such an authority should have operational
freedom and financial freedom. It must be allowed to use the equipment it wants. A permanent research
study should go on. It should not be an ad-hoc management authority.

According to the present study, 20 per cent of the country is always either under drought or floods.
Today, Kerala, Orissa, Bihar and some other parts are reeling under water. Andhra Pradesh, Karnataka
and Maharashtra have no water. As far as | know, Andhra Pradesh is in a very bad situation. Orissa, as we
see, is in a very bad situation. Yesterday, in his speech, Shri Trilochan Kanungo, while referring to the
previous Super Cyclone that hit Orissa, mentioned that two people saved Orissa. One is Puri Jagannath
and the other one is Shri Chandrababu Naidu. He has given Shri Naidu the second place, perhaps,
Balabhadra. Everyone in Andhra Pradesh has given one pair of cloth to your State. There is no politics in
it. Nobody has driven them to do so. They themselves came forward. The first person who arrived in
Orissa was Shri Yerrannaidu's man. He reached the place with a cell phone.

Right from the days of British, when any drought took place, the severity of drought is estimated by the
number of deaths and number of gruel centres opened. The situation has changed. We are not dealing
that way. Now-a-days, if anybody dies because of lack of food or starvation death takes place, we
consider it a stigma on the State because we think that we have improved and that we have food for our
people. We are not stopping gruel centres to supply gruel. We are making the poor man work for food;
giving them work so that he may improve his purchasing capacity.

Today, supply of drinking water and fodder are necessary in Andhra Pradesh and Karnataka. Yesterday,
an hon. Member from the Telugu Desam Party, who comes from the drought affected area, was
mentioning that the Government needs some six lakh tonnes of rice. | need not, or for that sake
anybody, should support it. My Party and myself would support it. More than that, Shri Chandrababu
Naidu has got a say in the Government of India. He would manage. He would get his share.
...(Interruptions)

SHRI M.V.V.S. MURTHI (VISAKHAPATNAM): You should also ask for it.
SHRI N. JANARDHANA REDDY : That is what | have done now.

If we look at the present situation, the rainfall was never so bad in the history of Andhra Pradesh. In the
East Godavari, from where our Speaker hails, it is minus 69 per cent. In Srikakulam, from where Shri K.
Yerrannaidu comes, it is minus 83 per cent. In Nellore = my own district - it is minus 100 per cent. That



means, there is no rain at all. ...(Interruptions)

From 25th July onwards, there was some rainfall. Anyone who knows about agriculture, understands well
how badly it affects if a dry spell lasts more than a week. In spite of rain in Andhra Pradesh recently, it is
of no use at all. The State Government should overcome this situation. | request Shri Kanungo to speak
to Shri Balabhadra and remedy the situation.

Recently, there were elections to the Zila Parishads. Shri Yerrannaidu won these elections in his district.
Everybody in the Parliament says that according to the Constitution (Amendment) Act, the Panchayat is a
nucleus of planning. Unfortunately, | am sorry to say that my State is not having a District Planning Cell
headed by a Chairman of the Zila Parishad. It is called the 'District Development Review Committee' -
DDRC - headed by a State Minister. The Chairman of the Zila Parishad is also a Member of that
committee. Why do they not hand over the subjects like drought, drinking water, labour, drought relief
work to the Zila Parishad and make it work? It is not so in our State. Unfortunately, the Constitution (?’3"3|
Amendment) Act is very clear that the Chairman of the Zila Parishad should be the head of the Planning
Cell. It is not there. Every day, | see in the newspapers the Minister of Rural Development, Shri M.
Venkaiah Naidu, who hails from Andhra Pradesh, saying that it is an unconstitutional way of dealing with
the things. But they have appointed a Minister for the Planning Board. It is called 'DDRC". This is an
aspect about which everybody is fighting today.

SHRI K. YERRANNAIDU (SRIKAKULAM): In Andhra Pradesh also, just before the elections, we had

decided to establish District Planning Committees. After the 73" Amendment to the Constitution, we are
giving powers phasewise to the Zila Panchayats, Mandal Panchayats and Gram Panchayats. The Zila
Parishads and the Mandal Parishads only execute all the works. They have the infrastructure. They have
the Departments of Engineering, Agriculture and Cooperatives. In Andhra Pradesh, the execution of the
work is done only through the elected bodies.

MR. CHAIRMAN : Shri Reddy, please note and continue to give new suggestions.

SHRI N. JANARDHANA REDDY : | request Shri Yerrannaidu to let Chairman of the DDRC also be an
elected one in place of the nominated Minister.

MR. CHAIRMAN: Come to the point. You have already spoken for 15 minutes. You can speak for a few
minutes more. Please conclude. There are still 18 Members who are yet to speak.

SHRI N. JANARDHANA REDDY : It is unfortunate that even in irrigated areas like the Krishna Delta and
the Godavari Delta, sowing is not in full. So, you can imagine the situation prevailing there.

Shri Ajit Singh, you are from a family of farmers. Your father had been a known leader of the farmers.
You are an expert in computers. Now, everybody is a computer engineer. But the basic affinity is not
lost. Unfortunately, the present Government is now looking at the position of sensex in the Mumbai
Stock Market. They are worried more about that and not about the rainfall or the natural calamity or the
welfare of the agricultural community. It is seen openly. The Minister of Finance is looking at it.

MR. CHAIRMAN: Please conclude.

SHRI N. JANARDHANA REDDY : Sir, please give me two minutes.

MR. CHAIRMAN: You are not talking to the point. You please talk on the subject..

SHRI N. JANARDHANA REDDY : The Finance Minister has to give the money.

MR. CHAIRMAN : You ask for some money and please do not bring in any other subject.

SHRI N. JANARDHANA REDDY : What | mean to say is that unfortunately, this Government has missed
the bus. It is not helping the farmers. That is the impression that has gone to the people.

It was a case of open partiality when recently a CM was arrested. We saw it on TV that he was being
mishandled. We all condemned it.

MR. CHAIRMAN: Please do not bring in other subjects into this debate.
SHRI N. JANARDHANA REDDY : | am sorry, | do not want to continue then...(Interruptions)
MR. CHAIRMAN: All right. Shri Devendra Prasad Yadav.



SHRI N. JANARDHANA REDDY : Are we not allowed to speak in this House...(Interruptions)

SHRI PAWAN KUMAR BANSAL (CHANDIGARH): Sir, he has been sitting for quite a long time, he may be
allowed to speak.

MR. CHAIRMAN: He is speaking on the matters which are not related to the subject and thus taking the
time of the House.

SHRI N. JANARDHANA REDDY : | am not criticising anybody.
MR. CHAIRMAN: | have given you enough time. Please conclude in five minutes.

SHRI N. JANARDHANA REDDY : Sir, why | am telling all this is that when somebody was humiliated we
all condemned it and the Central Government immediately took action. Whereas when it was planned to
arrest some other Chief Minister with the help of Military, everybody condemned it, but the officer who
made the arrest was promoted. This kind of a political attitude is not good for the drought work or the
natural calamities. That is what | want to say. The Disaster Manage ment Authority should be developed
immediately and this glaring discrimination should go.

As my friends have already requested the hon. Minister in the previous meeting, and | have also met the
hon. Prime Minister, not to consider the views of other party members as they will go their own way
because they do not belong to Andhra Pradesh. | request the hon. Minister to help, though we have not
participated in that meeting.

| would like to make an appeal to the hon. Agriculture Minister to help the State to get over the situation.
But at the same time, let the Central Government insist on the State Government to have planning
boards, zila parishads to be effectively used for the distribution of relief and rehabilitation work.
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SHRI N. JANARDHANA REDDY (NARASRAOPET): They are all academic committees without any power.
Under the Chairmanship of Shri K.C. Pant, there is a Committee; there is a Natural Disaster Management
Committee. They are all committees only in theory.

SHRI DEVENDRA PRASAD YADAYV : You are right. wigsfiras 3mmagr yamfaa a=ai @ A7 geh g1g-uray e 911
AR SuH Atemzerel 1 9 W@ st sFufaf=e ahn § 3961 W@ a8 HHYA rgpiae [T arad IsA1 BT J{eih Hih
Teh Rl Ah) T1E e i e § hH Bl 91 & a1 d4side, |4l a @ @ Sid &l ¢ gf-ic d=1ehy, =8 d1f &l Sl
& AT 91¢ BT ST 8, TGt (P GfIe I1H SHSBT AT (FHTe Sy, adt 369 a98 1 &1 FRiewer 8@ a@m | gafag F
TE HHAA I BT HIT BT g W FH A€ Bl Teas B Hl G 3R o1 we Retwr @ sawl WA @ w1 FE w) g
qil

SHRI K.P. SINGH DEO (DHENKANAL): Mr. Chairman, Sir, it is with a great sense of responsibility and a
deep sense of anguish that | am participating in this discussion under Rule 193, knowing fully well that
this is the highest legislative forum in our country, the largest democracy of the world where the
supreme will of the people is manifested. Sir, for 34 years | have had the occasion to speak about
cyclone, floods and drought, right from 1967 when I first entered this House. My first, maiden speech was
on drought of Orissa. | am pained that 750 of us, Members of both the Houses of Parliament raise this
issue and nothing happens. There are many senior colleagues of mine here, many are of my seniority
and | find some of them of second generation, sitting here with me. Whatever we have been saying,
cutting across party lines, is falling on deaf ears.

It is no use trading charges between us, sitting in this august House. It is no use trying to score a
debating point. The fact is that the Central Government does not have the adequate powers enshrined in



the Constitution to do anything about floods or drought. If you see the answers given by the hon.
Ministers earlier, it is the responsibility of the State. We have been debating it for 53 years. Everybody
knows that India is prone to floods and weather-related phenomenon = whether it is cyclone or drought.
But flood is an annual feature of India. Next to Bangladesh, India is the second frequented country in the
world where 30 million people, that is three crore, are affected every year. In the Nineties it rose to 51
million people i.e. five crores.

The Central Government has only a role of advisory capacity - forecasting and utilising the science and
technology for improving the forecasting and giving advice which the States may follow, may not follow.
With a growing population the flood-plain zones of the command areas have started shrinking and
diminishing. Therefore, the incidence and the damage of floods is on the increase. But, at the same time,
the State Governments do not have the capacity, ability, capability or resources to look after their
problem - be it the problem of drought or the problem of floods, the problem of flood-protection,
embankment, etc. Regarding cyclone we can only minimise it by reducing the difference between the
low pressure and high pressure belts. There is no way of preventing. But prevention of drought and flood
can be done. It has been done. It is mostly a man-made problem.

The Parliament House Library has prepared a monograph culling out information from very many
sources over the last 50 years. | would like to ask my first question here. Do we have a policy on floods?
Is there a national policy on floods? | know the hon. Minister of Agriculture has to answer because the
Tenth and the Eleventh Finance Commissions have ordained it. We, the 750 Members of both Lok Sabha
and Rajya Sabha cannot change a comma or a full stop. Therefore, the most disastrous and severest
cyclone of Orissa could not be declared a national disaster. The United Nations could do it. They were
Year of disaster and the Decade of disaster etc. But our 'Holy Bible' or 'The Bhagwadgita' does not allow
us this supreme legislative forum of changing a comma or a full stop.

The first thing that | would like to know is = what is the policy on floods? What is the long-term strategy
for it? Do we have a policy on floods? Secondly, the other day the hon. Minister of Water Resources -
our good friend and colleague, from my home State, very near my district - was piloting the Inter-State
River Water Disputes (Amendment) Bill. He was kind enough then to place before this august House, just
four days back, the situation on floods in the State. So, | will not go into the details.

But this amendment came because of the recommendations of the Sarkaria Commission which all of us,
on both sides of the House, are very keen to quote. The Sarkaria Commission has also observed in the
previous page, page 492, that we have failed to evolve a national water policy and to develop our water
resources in an integrated way by which inter-basin, transfers inter-State and beyond the State water
could be harnessed, could be trained and drained. This country is a flood-prone country right from
Jammu and Kashmir up to Tamil Nadu or Kanyakumari, with the tri-junction of Kerala and Tamil Nadu.
The eastern sector, the entire old Bengal Presidency, Orissa, Bihar, Bengal and portions of Andhra
Pradesh, Uttar Pradesh, Madhya Pradesh are prone to flood. Even the desert area of Rajasthan also had
floods and more than 100 people died in floods in Rajasthan only a few years back. In Gujarat also, the
annual average rainfall is 15 inches. They also have floods. So, these vagaries and these flash floods do
come, but in a scientific and in a technical age, we have not been able to husband or harness our water
resources so that 60 per cent goes down into the sea. We do not have even 40 per cent of irrigation
potentialities. Since 1953, every year, the damage due to flood is of more than Rs. 1,000 crore, and the
planning is such that where we have allocated Rs. 300 crore, the damage is worth Rs. 900 crore.

If you see the figures of the last 10 years, especially the last five years, the allocation for flood
management and the amount we have ploughed from the National Calamity Relief Fund or the newly
created NCCF, created on the recommendations of the Eleventh Finance Commission, has not been
sufficient. NCCF is a contributory fund between the States and the Centre in the ratio of 75:25, as was
told by Shri Devendra Prasad Yadav. The figure comes to three or four times the amount of allocation we
have planned for. What sort of planning are we doing? Shri Priya Ranjan Dasmunsi was raising
something to be reflected in the Tenth Plan.

We, 700 or 800 Members of Parliament, are accountable to the people. We are responsible to the people.
We have to go and meet them while they are suffering and mitigate their sufferings. Shri Kirti Azad was
mentioning how he goes in a boat. This time, on 19th and 20", two of my sub-divisions, Athmallik and
Birmaharajpur, were cut off from the rest of civilisation. | had to swim, | had to go on a boat, | had to go on
a motorcycle and then only the officers arrived, one hour after | had reached my constituency. | must
compliment the hon. Chief Minister of Orissa, Shri Naveen Patnaik. When | rang him up, he himself flew
down in a helicopter and dropped packets of food at Athmallik, Kiakata, Birmaharajpur and Sigulia, but
the people in Bhubaneswar did not know that these two sub-divisions had been cut off for the last seven



days. The hon. Chief Minister himself had to go and drop food packets. This is the sorry state of affairs
everywhere, but the politicians, the MPs, the MLAs and the Ministers are held responsible because there
is no system. It is a total failure of the system management at the ground level.

Sir, may | confine to floods alone because | have paucity of time?
MR. CHAIRMAN : Yes.

SHRI K.P. SINGH DEO : Sir, it is worthwhile finding out that there was water logging for 14 days due to
waters of Hirakud and Rengali dams built on the Mahanadi and Brahamani. When these two dams were
allowed to be opened, the Chief Engineer and the Superintending Engineer, who were held responsible
and accountable, had retired in March, 2000. Why were no replacements for these two senior engineers
connected with these major projects in Orissa not in place by the time rains came in July, 20017

Who should be held responsible -- the Parliament, Shri Ajit Singh or Shri Arjun Sethi? Their writ does not
run in Orissa. When Shri Devegowda went to Bolangir when there was drought in Orissa, six out of 14
BDOs were missing. When | went to Birmaharajpur, the Collector was complaining that there was no SDO
or BDO for the last six months. Now, what is the point of castigating either the Central Government or the
State Government?

Cyclone, drought, and now the severest floods have beset our poor State, Orissa. Twenty-four out of 30
districts were affected by drought; this year, and now floods have affected 24 out of 30 districts. What
can a poor State do where 58 per cent people are living below the poverty line? Year in and year out, our
backbone is broken. The hon. Chief Minister of Orissa has given a memorandum containing proposals
worth Rs. 733.80 crore. Most of it, if you read, is only for repair and restoration. When do we start living?

You do not want to treat Orissa as a special category State because it is not enshrined in the Constitution
as a Sixth Schedule State. When you can give it to Sikkim, Chhattisgarh, and Uttaranchal, why can you
not give it to Orissa? Orissa has been a laboratory for everyone right from Emperor Ashoka who learnt
non-violence by killing us two thousand years ago. After the severest cyclone in Orissa, you learnt a
lesson so you could rush aid and relief to Gujarat in two days time. Now, you will learn another lesson
from Orissa where people are marooned and are dying; for 15 days, the standing crops were in water
and they have just decomposed. Three years of continuous weather-related phenomena left the farmers,
agriculturists, and landless labourers in a pitiable condition, no insurance for crops, human, animals and
it is a question of life and death for us. | am sure, my hon. colleagues will agree with me.

MR. CHAIRMAN : Please conclude.
SHRI K.P. SINGH DEO : | am trying to conclude, Sir.

To add to it, | would like to refer to the news item of today. The old President of my college, Shri
Trilochan Kanungo, had already mentioned about the scam pertaining to the cyclone funds as well as the
funds given by the Ministry of Water Resources to Rengali, which was pointed out in the C&AG's Report.
| would just request you to bear with me. The latest C&AG's Report says that 77 per cent of Rs. 845 crore,
which were cyclone-related relief funds given by the Central Government, has not been spent from 1999
till November, 2000. Somebody's head must roll for this. When was the money given? After a great
debate here, the announcement was made by the hon. Prime Minister in October 1999. When was the
money given? It was given in March, 2000. (Interruptions) Sir, | am not yielding.

MR. CHAIRMAN: Shri Kanungo, let him make his point.

SHRI K.P. SINGH DEO : | am not yielding. When the old President of my college spoke, | did not interrupt
him.

MR. CHAIRMAN: Please make your point.

SHRI K.P. SINGH DEO : | am making my point. The first instalment was given in March 2000 when neither
Shri Giridhar Gamang was the Chief Minister nor Shri Hemanand Biswal was the Chief Minister. It is a pity
that from March 2000 till November 2000, they could not spend 77 per cent of the money given by the
Centre for the severest cyclone of the Century. We are unnecessarily quarrelling amongst ourselves, but
the fault lies somewhere else. There is diversion and misutilisation. This is what the C&AG said, and | am
not saying it. Take the case of Rengali Project. The initial estimated cost of the Project, which was Rs.
273 crore, has gone up to Rs. 850 crore because of overpayment and diversion of funds. Nobody has
been held responsible for it.



We are beating our heads here in the Lok Sabha and the Rajya Sabha.

Sir, | would now come to my constituency. Here is a letter that was written by Shri Bandaru Dattatreya in
1996-97. Dr. Ummareddy Venkateswarlu, the then Minister of Urban Development sanctioned Rs. 30 crore
for two water supply schemes in my constituency — Angul and Dhenkanal. The hon. Minister says,
"However, as informed by HUDCO, no action has been taken by the State Government although they
have taken the first instalment of Rs. 37.77 lakhs for Dhenkanal and Rs. 24.92 lakhs for Angul'. Someone
should find out as to where that money has gone, if it has not gone for these two specific projects.

Sir, | agree with my very young colleague — whose father was my colleague = Shri Kirti Azad that what
we require is a permanent solution to this problem. For that solution, there is no use of our debating it
here or forming a Committee. The Constitution Review Committee is already there. It is represented by
the Members of Parliament. | think, we must evolve a system and find out whether - instead of debating
this issue in every Session = constitutionally the Centre can help in stepping up investment. Itis
because the States cannot do it on their own. Here we have a Government of 24 Parties — one national
Party and 23 regional Parties. | am sure, this Government would be able to cope with this. Our
Government is supposed to have failed in the last 50 years. But this Government should not fail. Do not
suffer from a sense of delusion of grandeur and satisfaction that our Government could not solve
anything. A plenty has been done in the last 50 years in this country for which today you are at a take off
stage. So, if this Government has erred somewhere, then they should correct it.

Sir, next | come to the question of disaster management. We have been debating on this issue for the
last three years. Had the disaster management been given the due importance both by the States and
the Centre, the loss of lives would have been minimal, loss due to weather-related phenomenon would
have been minimal. It is because in countries like the United States of America and in other countries of
Europe, they have a trained manpower and a standing operating procedure.

Sir, you had been an Administrator. You had been a Collector and a Commissioner as well. You know
that all these are only in letters and in statute. They are never followed. Had the Famine code been
followed, then these two sub-Divisions along with the other 24 districts in Orissa would not have been
marooned and suffered. People have ran away from their posts, but nothing has happened.

Sir, once again | would like to submit that just debating this issue would not help matters. We have to
change our mindset. We have to evolve a system where the States and the Centre together must co-
operate; otherwise we would only be debating this issue and nothing will happen.

*SHRI BASANGOUDA R. PATIL (BIJAPUR): Mr Chairman Sir, for the first time | have got an opportunity to
speak, on this vital subject under rule 193, a discussion regarding loss of lives and property due to
floods, drought and other natural calamities in various parts of the country. | am grateful to you for this.
The irony is that some States like Karnataka, Andhra Pradesh, are reeling under severe drought situation
and we see the havoc of floods in States like Orissa, Kerala and others. Many honourable Members from
Bihar, Uttar Pradesh, Orissa and other States have already dealt in greater details about the nature’s fury.
I, therefore, shall confine only to the problems of the people of Karnataka due to severe drought. 146
taluks out of 175 taluks in the State are affected by drought. There was no rain in most of the districts. In
our State we have 117 lakh hectares which is cultivable. Out of this only 24% is fit for irrigation. Rest of
the land is completely dependent upon the rain god.

19.00 hrs.

Horticulture is a very important part of cultivation among farmers in Karnataka. The total area of land
which comes under horticulture is 15 lakh and 74 thousand hectare. Our farmers produce substantial
quantity of fruits, variety of vegetable coffee. Floriculture is very prominent in many parts of Karnataka.
But unfortunately now, all of them are in trouble due to failure of monsoon. The total number of small and
marginal farmers is 43.16 lakh. There are 49.99 lakh of agricultural labourers. These people are in deep
trouble.

Shortage of fodder is another problem of the farmers of Karnataka. Karnataka produces 412 lakh metric
tonnes of fodder each year. This year we have only 140 lakh metric tonnes and this has created panic
among rural agriculturists.

The total loss in the entire State due to severe drought according to the information provided by
Karnataka Government is Rs 2189 crores. Yesterday our Hon'ble Chief Minister led a delegation to the



Hon'ble Prime Minister Shri Atal

*Translation of the speech originally delivered in Kannada.

Bihari Vajpayee. The Prime Minister was very kind and sympathetic to us. He assured us that Rs 29 crore
would be released from the calamity relief fund immediately to Karnataka take up relief measures. He
further said that one lakh metric tonnes of food would be provided to the State immediately for the food
for work programme. | thank the Hon'ble Prime Minister for this act of kindness on behalf of all the people
of Karnataka.

Many Hon'ble Members have emphasised the importance and urgency of taking up permanent measures
to check the havoc of floods and drought. | am confident that our Government will take up this matter
seriously and do the needful under the able administration of our leader Shri Atalji.

It is better late than never. We have to find out permanent solutions for these perrinniel problems
created by floods and drought. It is not enough if we speak on relief measures year after year. Linking
Ganga and Cauvery rivers is one of the permanent solutions about which we are hearing for the last
several decades. The Government of India should take up this long pending project of the nation which
can solve almost all the water disputes between States and the country can usher into a new era of
progress and prosperity. The Centre should also take other important works like repairing canals, dams,
desiltation of tanks and see that the ground water level is raised. In fact, the Centre while sending the
financial assistance to the States should instruct the States about this very vital point, i.e., to raise the
ground water level.

19.03 hrs (Shri Devendra Prasad Yadav in the Chair)

In Karnataka the irrigated land is only 24%. According to Bachawat Award we have to utilise 734 TMC
water. Unfortunately this is not happening. The Centre should make it a point that water and water
resources are distributed equally among the States. These days regional parties are raising their ugly
heads and they are succeeding in their attempt to influence the Centre. This is really a dangerous sign
especially for the unity and integrity of our nation. Our Hon'ble Minister Shri Arjun Sethi is here and my
humble request to him is to bring a national water policy to put an end to all problems like inter-State
river water

disputes and other water sharing complications. Now sharing of Krishna waters has become a serious
problem. The States involved in the Krishna river water dispute are Karnataka, Andhra Pradesh and
Maharashtra.

There are hurdles for Karnataka to take up the ambitious disiltation work of several thousands of tanks.
Strangely our neighbouring States are going ahead with their own plans. National water policy is the only
permanent solution for all these disputes.

Sir, 1 urge the Centre to release at least 100 crore of rupees immediately to Karnataka for taking up
urgent relief work in all the drought affected taluks. Once again | want to thank our Hon'ble Prime Minister
Shri Atal Bihar Vajpayee for his kind gesture towards Karnataka.

| thank you Mr Chairman for giving me an opportunity to speak on this most important and urgent issue
and with these words, | conclude my speech.

SHRI AMAR ROY PRADHAN (COOCHBEHAR): Mr. Chairman, Sir, | thank you for giving me the chance.

India is a vast country; and every year, in one place or the other, we are facing either flood or cyclone or
super-cyclone or drought or earthquake. Thousands of people are getting killed by natural calamities and
we cannot talk in terms of exact number of dead. It is not the question of number of deaths that is
counted; it is a question of sentiment. It is the question of sad and sorrow; and it is the question of
mourning. If a mother loses her son, we cannot say that she lost only one son; or if a wife loses her
husband, we cannot say that she lost only one husband. It cannot be said in numbers. This way, the
entire country is in grief due to natural calamities.

But we are talking and talking about this. Really, almost in every Session, we are having a debate either
on flood or on drought, but nothing has so far come out of that. If something has been resolved, it is
okay, but the Government is not ready to explore the decision properly. What is happening today? There
are floods in Orissa. Orissa had super-cyclone also. In a place where there was drought last year, this
year, that very same place is having floods. Kerala is flooded with water; Bihar is flooded with water. On
the other hand, Andhra Pradesh, northern parts of West Bengal, Assam are suffering from drought. There



is no rainfall in those States. There is no rainfall in the place from where | had been chosen to represent
here, which is the northern part of West Bengal. We have drought there. People are crying for water.
They are praying to God Allah so that he gives clouds and rains. sieetiz 99 3, =t <1’ This is our condition.

But what the people who are in Government doing? They are happy with giving relief. Even in giving
relief, there is discrimination. | must say this. What happened to Orissa? There was super-cyclone
initially; then it had drought; now it has floods. He went there. Our Prime Minister went there by
helicopter. He offered Rs.400 crore to Orissa. It needs more money. It should be given more money.

Sir, you are from Bihar and you know that. You also know what happened to West Bengal last year. Due
to heavy devastating floods, we lost cattle, housing and other things worth Rs.10,000 crore. But what
happened later? A Central team visited; it put forward a note. It said that at least Rs.1400 crore should be
given to West Bengal.

What is the amount that has been given? The hon. minister is here. He would agree that we were given
only Rs.103 crore. Bihar is under water. | do not know what will happen when water will be receding. Our
part of West Bengal will be submerged. What is the situation in Bihar? It is not the question of which
Government is in power there. The people of Bihar are the citizens of India. It is the duty of the Central
Government to give them relief. They are, after all, our brothers and sisters. But the Government has not
given a single pie. vas & #t =&l fRan - @i twn gam ? If | may say, the Government is simply shedding
crocodile tears for West Bengal and Bihar. This is their bounded duty to help these States. Please, do not
give step-motherly treatment to these two States.

| was listening to your speech. You said that if we wish to control the flood in Bihar, then we must have a
Joint River Commission with Nepal. A number of rivers, like Kosi and Gandhak, come from Nepal. There
is a similar problem in North Bengal. If we wish to control it, then we must have a Joint River
Commission with Bhutan. Rivers like Torsa, Kaljani, Roydak and Sankosh flow down into our country and
create flood havoc in plain area. In Assam also there is a similar position. Nepal is a foreign country. The
External Affairs Department has come forward to help us in this regard. The Water Resources Minister
should also come forward and help us. A few days back we had talks with the hon. Water Resources
Minister. He had sent a team to Bhutan. But mere two or three rounds of meetings will not do. Something
positive must be done to stop the flood havoc in the areas of Bihar, North Bengal and Assam.

In the river catchment areas deforestation is going on. It must be stopped.

At random extraction of Dolomite must be stopped. Dolomite must be extracted in a scientific manner. At
random stone chip collection must be stopped.

Arrangements must be made to remove the silt from the riverbeds, whether it is in Bihar, North Bengal
or Assam.

On all these scores we have not done anything. In 1954, there was flood havoc in Bihar, West Bengal,
Assam and North-eastern regions.

Long back in 1954, it was decided that to have a Flood Control Commission. The hon. Minister is here. He
could go through the files. There was a proposal that just like Power Grid, let there be ariver grid
throughout the country stretching from Brahmaputra to Ganges and from Ganges to Cauvery. Similarly,
all the rivers should be connected. But what happened after that? There was some survey. When | was in
my young age, | heard that some survey is going on. But only survey after survey is being done and
nothing else. | would request that let there be ariver grid from Brahmaputra to Ganges and from Ganges
to Cauvery to save India from the flood havoc. It would also provide irrigation facilities. We keep on
saying this in the House. But what is going to happen?

| do not know my friends from Uttar Pradesh are there or not. They treat Ganga as their paternal property.
What happened to Bihar? Look at Farrakka. It is just like sewage. The people of Uttar Pradesh thought
that Ganga water is their water and they can use it in the manner they like. But | think there must be a
committee comprising representatives not only from the Centre but also from Bihar, West Bengal, and
Uttar Pradesh. Whenever, there is any project for the river Ganga, that should be routed through that
committee. This committee should decide, as to how the water would be distributed. Otherwise, Bihar
and West Bengal will suffer.

SHRI ARJUN SETHI: That is the crucial point on which we do not agree.

SHRI AMAR ROY PRADHAN : But we do agree. It is because when you would divide water at Farrakka,
you could find out how much water is flowing. Then you can distribute it to Kolkata, Bangladesh and



other places. You can find out how much water flows from Gangotri to Ganga Sagar and then you
distribute it properly. You can decide how much water you would give to Bangladesh. But you are not
doing that.

Sir, | feel that the step-motherly treatment towards Bihar and West Bengal should be stopped
immediately. Secondly, irrespective of the money involved, you must have a river grid. You have to start
it at some point. That must be done.
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DR. MANDA JAGANNATH (NAGAR KURNOOL): Respected Chairman, Sir, as a number of Members have
said, every year, there is flood or drought. The debate takes place. The answers are given but without
any concrete efforts to stop such type of happenings. Like every year, this year also the Nature's fury
had presented itself in different ways causing havoc in some parts of the country. While some States had
floods and some had drought, the States like Orissa, Kerala and Bihar are affected with floods causing a
loss of hundreds of lives, cattle and damage to the crops. More than a lakh of families had to be
evacuated to the relief camps. They have to be provided food and shelter. The damaged crops and roads
made the lives worst. The fishermen of the area have been badly affected as their source of livelihood
got affected.

Some of the States like Andhra Pradesh are facing an acute drought situation owing to the failure of
monsoon in the State this year. Due to the continued dry spell and near failure of monsoon, the State is
facing unprecedented drought.

As many as 911 Mandals - almost 81 per cent of the total Mandals - in Andhra Pradesh are reported to be
deficient in rainfall during the season. The monsoon failed during June and July. There was very less
rainfall. It was the prime period for starting the agricultural activities. The situation in Mahbubnagar,
Ranga Reddy and Nalgonda districts of Telangana is alarming as these areas received scanty rainfall. The
situation in Rayalaseema, Nellore and Prakasam districts in the coastal Andhra Pradesh is no different.
The dry spell has affected the agricultural operations adversely, causing shortfall in the acreage under
paddy, groundnut and even dry crops.

The irrigation canals originating from the Nagarjuna Sagar, Srisailam and Sriramsagar could not be



opened up in time because of non-filling up of reservoirs due to scanty rainfall and non-release of water
from Almatti Dam in Karnataka in time. It rendered the farmers covered by these projects without any
work and forced the farm labour in Mahbubnagar to migrate to other places in lakhs.

These things have caused severe drinking water problems, due to depletion of the ground water, as well
as most of the tanks in rural areas becoming dry. This has caused the fodder scarcity forcing the farmers
to resort to distress sale of their cattle.

Sir, the hydel power generation has also come down because the Nagarjuna Sagar and Sreesailam Sagar
dams could not get filled up. Sensing these things, the Government of Andhra Pradesh has taken many
steps to relieve people from the drought situation. Sir, a sum of Rs.140 crore was released for providing
fodder, drinking water and generation of work, besides a sum of Rs.208 crore allotted for release on
account of natural calamities for the purposes of giving rice at five kilograms and Rs.30 as daily wages
per head.

Sir, under these circumstances, the Government of India should come in a bigger way to rescue the
States, which are affected with floods as well as the States affected with severe drought because a
number of States are having financial crunch. So, unless the Government of India comes in a bigger way,
it will be difficult for them to manage it.

| would request the Government of India to allocate more funds to the Natural Calamity Relief Fund to
meet the demands of the affected States Governments and to help the Government of Andhra Pradesh
by releasing funds as per the memorandum submitted by the Government of Andhra Pradesh to the
Government of India some time back. The hon. Chief Minister of Andhra Pradesh and others have also
met the hon. Prime Minister today morning and apprised him of the situation in Andhra Pradesh. So, |
would request the Government of India to immediately release the funds as per the memorandum
submitted by the Government of Andhra Pradesh.

SHRI KHARABELA SWAIN (BALASORE): Sir, there is a very strict competition between Bihar and Orissa
all the time with regard to who is more poor. | would say that poverty has a very intense relationship with
the natural calamities. Sir, the poor States like Orissa have always been devastated by cyclones, super-
cyclone, drought and floods. It is only the earthquake, which has not affected us and we are waiting for
that only.

Sir, I will finish it within two-three minutes with regard to the flood situation in Orissa because basically in
the deltaic area of Orissa in the coastal area there are four rivers, Mahanadi, Brahmani, Baitarni and
Sabarnarekha.

Sir, Mahanadi is having a catchment area of 1.41 lakh cusecs water and its maximum probable flood in
hundred years" period has been calculated to be 17.40 lakh cusescs. Against this, the carrying capacity
of Mahanadi and all its branches, without any distress caused, is only 8.7 lakh cuses. The Hirakud dam
has also not been of much use because in the downstream of Hirakud, 22,000 sq. miles of catchment
areas contribute flood water to Mahanadi. As a result, the flood problem of Mahanadi is far from being
mitigated. So, the only solution is to build another reservoir between Hirakud and Mahanadi delta-head to
make possible reduction of floodpit at Mahanadi Delta.
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Brahmani river requires some river moderation work. Baitarani river also requires moderation and a
reservoir of adequate size in order to reduce the flood peak from 4.38 lakh cusecs to 2 lakh cusecs.
Ultimately, Sir, in my own District, Subarnarekha river, which is considered to be " The Hoyang ho’,
devastates the entire Balasore district consisting of Baliapata, Bastar, Bhograi and Jaleswar. Completion
of reservoirs in Jharkhand area is required. ...(Interruptions)
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Sir, in Orissa, there has been no Master Plan till now to moderate the floods. Flood is a natural calamity,
which cannot be totally eliminated. In my own district, Bhadrak, there is a river called Salandi, which was
devastating Bhadrak when | was a student. A dam had been constructed 20 years back and due to that,
flood had been moderated. So, my suggestion is that the Central Government should insist that the
Government of Orissa should have a Master Plan.

What happens is that whenever any MLA becomes powerful, he goes for a “gheribandh’ = in Oriya it is
called "gheribandh’ = and prevents water entering his place. Wherever water is entering the village, they
have an embankment around that village. In the next year, in the places where there were no floods
earlier, water enters those places. They put up stone patching and other things. It is creating a lot of
havoc in other areas, which had not experienced floods.

Firstly, there should be a Master Plan. Due to widespread deforestation in Orissa jungles, the natural
calamities — floods, cyclone and drought — are taking place.

Lastly, | will tell you that Orissa Government requires more money. This point has already been
mentioned by Shri Trilochan Kanungo. | do not want to repeat it. | would only request the Central
Government to come forward to help Orissa Government to dig one lakh lift irrigation points so that
agricultural production could be doubled and so that people could have pucca buildings which would not
be affected by the super cyclone.
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SHRI PRASANNA ACHARYA (SAMBALPUR): Mr. Chairman, Sir, thank you for calling me after a very long
wait.

Since yesterday, we have been discussing about the severe flood situation prevailing in many parts of
the country. At the very outset, | want to mention that when we are discussing about natural calamities,
all of us, belonging to all sides of this House, should rise above petty politics.

Many parts of our country and many States including Orissa, Kerala and Bihar and a few areas of
Himachal Pradesh have been affected by floods. But | will try to confine my references to the situation
prevailing in my State, Orissa.

There is one aspect that hurt me when | was listening to the speeches since yesterday with rapt
attention. Some hon. Members have tried to join issue with Orissa. | do not want to compare between
States. | do not want to go into the details of which State is more affected and which State is less
affected. This is a misery of the common man. There is no comparison between miseries. Has the hon.
Prime Minister committed a sin by going on an aerial survey of the flood-affected areas of Orissa and
conducting a review meeting? Has the Government of India and the Prime Minister committed a sin by
allocating a few 100 crores of rupees to meet the devastating situation in Orissa?

I have not seen the situation in other States but | have myself seen the prevailing situation in some parts
of my State. As Shri Trilochan Kanungo said yesterday, Orissa has a long history of natural calamities. It
dates back to the pre-Independence era. | want to take you back to the 19th century. The severest
drought of the millennium, | should say, occurred in 1866 and that was called Naanka Durbhikya.

At that time more than one-third of the population of Orissa met with starvation death. This was
unprecedented in the whole of the world. This was more precarious than the situation that prevailed a
few years back in Ethiopia and certain African countries. This is the history of natural calamities in
Orissa.

Sir, if you have been noticing, during the last three to four years Orissa has been repeatedly hit by the
natural calamities. First, it was hit by the super-cyclone. As many of the hon. Members have mentioned,
an unprecedented cyclone hit almost one-third of the State. | do not know about the number of people
died as per the Government's estimate. But according to a layman's estimate, the death toll was not less
than 50,000. Orissa is still reeling under the after-effects of that super-cyclone.

The next year saw a drought situation. Around 24 districts, out of 30 districts of the State, mostly
belonging to the western parts of the State, went through a very serious drought situation. The State is
still reeling under the effects of that drought. This year saw this devastating flood.

Sir, | compliment the Government of India and particularly the hon. Prime Minister that in spite of all his
busy schedule and in spite of his hectic activities during the Agra Summit, he could find time to visit
Orissa, at least for a few hours and he promptly announced some assistance. If you go into the details of
the losses suffered, the assistance provided to Orissa —= Rs. 100 crore financial assistance, three lakh
metric tonnes of rice, one lakh houses under the Indira Awas Yojana — is not enough.

| want to present, in a nutshell, about the devastating picture that is prevailing in my State. This is as far



as the preliminary assessment is concerned. The final assessment has not been done. It will, of course,
take some time. It is but natural. As of now, more than 16,000 villages of Orissa have been affected.
Orissa is having around 46,000 villages and more than one-third of Orissa has been affected. You cannot
believe that even today there are hundreds of villages which are still marooned and the water has not
receded so far and the people there are still cut off from the rest of the world and civilisation. Some 2,429
Gram Panchayats have been affected and 199 blocks — around 200 - out of the 314 blocks have been
severely affected. Orissa's population is 3.5 crore and about one-third of it, around one crore people,
have been affected. This is the situation there in my State which is severely affected.

| belong to that State. My own area has been affected. More than 15,000 cattle and domestic animals have
died; crops in seven lakh hectares of area have been severely affected and more than three lakh houses
have been damaged. This is the situation this year.

Sir, do you know what has happened two years back when the super cyclone hit the State or when the
State faced severe drought situation last year? Thousands and thousands of people, poor cultivators,
migrated to Andhra Pradesh and other parts of the country to save their lives, in search of livelihood.
This is the situation there.

We compliment the hon. Prime Minister and the Government of India for the prompt assistance. But
whatever assistance the State of Orissa has got so far, is very meagre. More financial assistance is
required to meet the situation.

You cannot imagine one situation. My hon. friend from Kalahandi was speaking this afternoon. Kalahandi
is known for its continuous drought year after year. Kalahandi is famous for starvation deaths. Flood in
Kalahandi is a dream. But this year the drought-prone Kalahandi district has also been affected by flood.
In my area, Sambhalpur, the longest dam of Asia, perhaps of the world, the Hirakud Dam is situated. That
dam is in my constituency. A time came during the last floods when people, the engineers apprehended
about the safety of that dam.

Sir, our hon. Minister of Water Resources, who belongs to my State, is sitting here.

Hon. Agriculture Minister is also sitting here. My sincere appeal to them, my humble suggestion to them
is that Hirakud Dam is one of the first dams in the independent India. It was perhaps constructed along
with Bhakra Nangal Dam and initiated by Pandit Jawaharlal Nehru. It is the longest urban dam of Asia and,
perhaps, of the world.

Sometimes, reports are appearing in the newspapers expressing apprehensions about the safety and
future of the dam. Sir, God forbid, if something happens to Hirakud Dam, two-thirds of Orissa will be
nowhere. It will be totally marooned and destroyed. It will be completely washed away. So, my humble
suggestion to the Government of India is that the Union Government should constitute a high-level
expert committee to go into the details, the safety aspects of the Hirakud Dam and suggest preventive
measures. If the Government of India adopts a very negligent attitude towards the Hirakud Dam, then, a
time will come when the people of India and the people of Orissa will not pardon this Government.

Sir, | have some suggestions. | am not going into details of certain permanent measures that are required
to be taken for controlling flood in different parts of the country. Many hon. Members have hinted on that
point.

Sir, so far as my State is concerned, it is completely under a debt trap. We have a debt of more than Rs.
22,000 crore. As Shri Trilochan Kanungo mentioned yesterday, out of our total revenue, 92 per cent of our
internal revenue is spent on repayment of loan and interest on loan. Which other State in this country is
spending 92 per cent of its internal resources to meet the loan burden? Sir, this is the poorest of poor
State in the country. Shri Kharabela Swain was saying that all the time, there is a competition of poverty
between Bihar and Orissa and this time, Orissa has superseded Bihar. Now, 47 per cent of population
living below the poverty line in this country is in Orissa.

Sir, | have a suggestion to make. My first suggestion is that the Government of India should completely
waive the Central Government loan which is given to the Government of Orissa. This has happened in
the past also. When Shri LK. Gujral was the Prime Minister, some hon. Members were mentioning, loan of
Rs. 5,000 crore on Punjab was waived in a single stroke. Last year, in Punjab, when there was disruption,
there was hue and cry, under pressure from the Punjab Government, subsidies were allowed to the
farmers of Punjab by the Central Government. Why will this facility not be allowed to poor States like



Orissa, Bihar and Chhattisgarh? My humble submission is let the Government of India either completely
waive the loan burden of Orissa or if it is not feasible, let there be a moratorium for at least three years.
Within that period, the Government of Orissa should not be compelled to repay the loan. After the period
of moratorium is over, there should be rescheduling of the loan. After 10 or 12 years, the Government of
Orissa will not come to the Union Government with a begging bow! for financial assistance. This is the
minimum requirement that is to be met by the Union Government in the interest of States, poor States
like Orissa, Bihar and new States like Chhattisgarh. | hope, the Government of India will take special care
of the situation that is prevailing in the State of Orissa.
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SHRI P.S. GADHAVI (KUTCH): Mr. Chairman, since yesterday, this discussion under Rule 193 on the
issues of floods, droughts and other natural calamities is going on in this House. So, | will be very brief in
my speech.

Many parts of our country have suffered and are suffering heavy losses due to natural calamities, viz.,
flood, cyclone, earthquake, drought, famine, etc. So, to resolve the problems caused by natural
calamities, it is all the more necessary that the long-term policy is formulated. All such old policies are
required to be reviewed. Also, the famine code and relief manuals are required to be amended.

Sir, my Constituency, Kutch District is one of the very unfortunate parts of our country which has
witnessed the wrath of natural calamities from time to time. It has witnessed more than 32 droughts-
famine during the last 53 years. It has also witnessed two worst ever cyclones during the last five years.

Sir, we have lost more than 3,000 precious human lives; moveable and immovable properties worth
crores of rupees and more than three lakh fruit-bearing trees during the 1998 cyclones. Similarly, during
1999 cyclone, we have lost more than 50,000 cattle-heads.

Sir, then in the killer earthquake of 26th January, 2001, my Constituency suffered a loss of more than
18,000 precious human lives, and moveable and immovable properties worth crores of rupees. During
that devastating earthquake, four municipal towns and 181 villages were completely damaged; and
several other towns and villages suffered losses upto 70 per cent.

So, | request the hon. Minister to please take special care of the devastated areas of Kutch District where
the whole economy is shattered due to that killer earthquake.

Sir, lastly 1 want to say a few lines about the Narmada project. Delay in execution and completion of



Narmada project is causing a loss of crores of gallons of water which flows in sea. My request is that if
this project is completed, the drought problems of Kutch, Saurashtra and North-Gujarat will be solved
permanently.

I, therefore, request the Government of India to intervene in the matter and see that this project is
completed at the earliest.

With these few words, | conclude.
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SHRI K.H. MUNIYAPPA (KOLAR): Thank you, Sir, for giving me this opportunity to speak. In India, on the



one hand the southern States are facing flood and on the other, the northern States are faced with
drought and famine. The Government of India is spending crores of rupees as the relief fund. About 25
years back the Government of India thought of linking Ganga with Mahanadi, Godavari and Cauvery. By
this, not only the drought could be checked but we could also control the flood. So, this has to be looked
into. The hon. Minister of Agriculture comes from the farming community and he knows the problems
being faced by the farmers. | hope he will take care of all these things.

This year in Karnataka we have lost the crop because there was no rainfall at all. The entire State is
facing the drinking water problem. | would like to submit that Netravati river is there in the Western
Ghats. At least for the drinking water purposes we should have a high level canal from that river which
could solve the water problem of 72 talukas having the lowest rainfall. Our Chief Minister, Union Ministers
belonging to the State of Karnataka as well as Members representing our State had made a
representation to the hon. Prime Minister. Yesterday, we met the Minister of Agriculture also. | request
the Government to immediately release the money, in addition to the normal calamity relief fund, asked
for. Just as the Government is giving extra fund to the States of Orissa and Gujarat, considering their
extraordinary situation, it should also give extra money to the State of Karnataka because of its
extraordinary situation.

I do not wish to take much time of the House. In the end | would only like to say that for desiltation of
tanks, which is a very effective method to check flood, the Government of Karnataka has prepared a
special project. Kindly grant us fund, either from the World Bank or any other organisation, for this
project.

SHRI K. YERRANNAIDU (SRIKAKULAM): Chairman, Sir, through you | would like to request the hon.
Member to put his influence on the Chief Minister of his State to release water, being stored in the
Almatti, to Andhra Pradesh We are facing a great difficulty in this regard. The Chief Minister of Andhra
Pradesh has already made a request to the Chief Minister of Karnataka....(Interruptions)

SHRI K.H. MUNIYAPPA : Without the permission of the Government of India, your State has taken a canal
from there and thereby created inter-state water disputes....(Interruptions)

MR. CHAIRMAN : Shri Yerrannaidu, you should draw the attention of the Government, and not the
Member, towards this.

SHRI PRABHAT SAMANTRAY (KENDRAPARA): Mr. Chairman, Sir, after a long wait, it is a welcome relief
to have a say in this important debate on flood and drought.

Sir, | believe that it has become an annual ritual to pay tributes to the sufferings caused to the people due
to natural calamities for years together. | do not know whether any Government has thought of a long
term plan to solve or to mitigate the natural calamity problems due to such discussions. | do not know
whether this Relief Work will be construed and understood by the Government of India to relieve the
burden of the people which is caused by the natural calamities.

Sir, flood and drought are the annual phenomena in one part or the other of the country. Many hon.
Members have pointed out that since 1950s, it is being debated and committee after committee have
been formed. Sir, | will be suggesting one thing. This is a welcome departure, at least, this time, when
many hon. Members have expressed their concern for a long-term plan instead of asking for a relief.
When we can amend the Constitution to meet our requirements, and when we can change our economic
system to meet the international requirements, | do not find any reason how the Constitution would not
come in the way of changing the responsibility of the Central Government. The Minister has said that it is
not the responsibility of the Central Government and that it is the State Government's responsibility. But
it needed to be changed.

For that reason, | shall be suggesting two ways. Either a Commission on the lines of Election
Commission should be constituted consisting of experts to formulate a policy to tackle this problem on a
long term basis. | am asking a simple question to the hon. Minister of Agriculture. Can he just tell the
House the amount that has been sanctioned by the Central Government in the shape of Central
assistance right from the days of its existence till today/ | am sure it must be running into several
thousand crores of rupees. But does it really give relief to the people who are suffering from natural
calamities? My State of Orissa and my Constituency Kendrapara in particular, are a victim of natural
calamity every year. Either it would have a cyclone or flood or drought. For the last five years, the
mother-nature is very unkind to the people of Orissa. We are becoming victims every year. Around



50,000 lives have been lost in cyclone. This year more than 1000 people lost their lives. One-third of the
population has been affected. | would be suggesting one thing. As suggested by my friend just now, the
problems of the Hirakud Dam have to be reviewed by the Central Water Commission and the river water
basin that has come up, need to be excavated. The chocking mouth of the rivers is to be dredged. | am
not referring to Orissa alone. But | am talking about all the river mouths from West Bengal to Andhra
Pradesh and Kerala, dredging operation should be carried out prior to monsoon. If that is done, | believe
that damage to property and life due to heavy floods will be reduced there in any part of the country.

Sir, it has been pointed out by many hon. Members that Orissa has got very kind attention from the
Central Government. Sir, if the hon. Members are not convinced with the plight of the people of Orissa
due to recent floods, then | would suggest to the House to form a House committee.

21.00 hrs.

Let them have a look at the problems of the people. Now, even after about a month of the calamity, the
people are still cut off from the market area and are yet to be approached. They are still under the open
sky. The Central Government has been well told about the financial position of the State Government and
with the misery of the people in mind, | would appeal to the Central Government to assist the State
Government with at least Rs.15,000 crore so that our people can come out of their misery.

THE MINISTER OF WATER RESOURCES (SHRI ARJUN SETHI): Sir, | would only like to intervene briefly. |
would just like to reply to some of the points raised by the hon. Members from both sides of the House.

At the outset, | am very much thankful to all the hon. Members that they have given their considered
views in the House as well as drawn the attention of the Central Government to the problems that are
being confronted by different State Governments in the country. We all know that flood and drought are
the two major problems with the Central Government and the State Governments are facing every year.
And these problems of drought and flood are becoming more and more acute and, as has been stated
here by the hon. Members, have assumed alarming proportion. There is no doubt that the Government at
the Centre as well as the State Governments are trying their best to mitigate the sufferings of the people.
But the problem is simply so big that it is very difficult to protect the areas affected by flood and drought
in the country.

In short, | would like to highlight some of the measures which we have taken. Some hon. Members have
stated that there is no water policy and that water is not being used properly due to which floods and
drought are very common in the country. But | would like to just point out here that we very much have a
Water Policy of the Government of India under the Ministry of Water Resources. The National Water
Policy had been adopted by the Government in 1987. This Water Policy is being enforced and as per the
guidelines that have been provided. It is not only that the Central Government alone is involved in the
adoption of the Central Water Policy but all the State Governments of the country have also been
involved. They have adopted the National Water Council under the chairmanship of the Prime Minister of
the country. So, in the National Water Policy, flood management and drought management have been
dealt with in detail.

For the information of the hon. Members, | would just like to cite a relevant sentence from the National
Water Policy.

"While physical flood protection works like embankments and dykes will continue to be
necessary, the emphasis should be on non-structural measures for the minimisation of losses
such as flood forecasting, warning and flood plain zoning so as to reduce the recurring
expenditure on flood relief. "

So far as drought management is concerned, | would like to read one sentence.

"Drought prone area should be made less vulnerable to drought associated problems through
soil moisture, conservation measures, water harvesting practices, minimisation of evaporation
losses, development of ground water potential and transfer of surface water from surplus areas
where feasible and appropriate.”

Sir, so far as drought mitigation measures are concerned, the National Water Policy emphasises that
transfer of water from surplus area to the deficit area should be immediately effected to, so that surplus



water which causes flood and damages to properties and human lives lost could be transferred to the
deficit areas of the country. This would not only solve the problem of flood but also the problem of
drought. This is the solution or policy which has been adopted by the National Water Council under the
chairmanship of hon. Prime Minister. Hon. Prime Minister, very recently, while addressing the electronic
media, has stated that NDA Government would not allow the water to go waste. But | should point out
here that all the hon. Members know that transfer of water from surplus basin to deficit basin requires the
concurrence of all the State Governments. Unless all the State Governments agree, it is very difficult to
have this transfer of water from surplus basin to deficit basin.

When our friend from Andhra Pradesh, Shri Yerrannaidu, appealed to our another friend, Shri K.H.
Muniyappa, to release water from Almatti, the instant response was that they themselves have diverted
water from this area to that area. He mentioned the name of that particular area. So, unless all the States
agree to have sharing of the surplus water, the areas that come under flood cannot be minimised, hence
the drought prone areas cannot be provided with water. Many hon. Members, especially from Bihar, have
pointed out that the Government has not done anything to have some sort of a treaty or arrangement
with Nepal or Bhutan. In this regard, | have the details with me. Over the years we are trying our best to
arrive at a solution. Many a time the officials from our Government have visited and had interactions with
the officials of the Nepal Government. As all of us know, both of us are sovereign countries. Unless we
sit together and come to some sort of consensus to control these rivers which are flowing from Nepal or
Bhutan to Uttar Pradesh or to Bihar or to West Bengal, it cannot be solved. We are trying our best and |
can assure the House that the Government is very sincere to have some sort of an arrangement with
Nepal so that this problem which is becoming acute and which is threatening to assume dangerous
proportions could be minimised and people of Bihar and Uttar Pradesh can be protected.
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SHRI ARJUN SETHI: Yes, high level meetings had been arranged. The House must be aware that that
Government of India has already signed with the Government of Nepal to use the water of Sarada river.
We are having discussions at the highest level. When former Prime Minister of Nepal, Shri Girija Prasad
Koirala, visited India, | personally met him and had discussions with him.

So, it will certainly take some time. High level discussions are going on. Similarly, with the Government
of Bhutan, discussions are going on. Our officers have visited a number of times. It is not only in respect
of Bhutan but also even in respect of China, our officers have visited. In connection with the flash floods
which caused enormous damage in Himachal Pradesh, our officers have already visited China and had
discussions.

You will admit and all the hon. Members will agree with me that to have an international treaty, it requires
time. It is not only my Ministry but the Ministry of External Affairs as well as the Government of other
countries are concerned about it. So, it will certainly take time.

Since we are very much concerned about the time factor, | will finish my speech in just a minute. Now, |
would like to mention about Sittabdiara. Shri Prabhunath Singh mentioned about the village of the late
Shri Jayaprakash Narain. For him, it is a very good news. Sittabdiara Anti-Erosion Scheme involving a
sum of Rs.3.26 crore, the work has to be executed in three phases, has been approved by the Ganga
Flood Control Commission. The execution of the first phase of the scheme amounting to Rs.27 lakh will
be taken up soon by the Government of Bihar. This is the information | would like to share with the hon.
Members of this House.

Similarly, about Hirakud also, | would like to point out one thing. My friend has some apprehension that
Hirakud dam is not safe. | can well assure him that there is no question of panicky. Hirakud dam is very
much safe. It has been examined by the CWPRS....(Interruptions) There is no question of panicky. There
should be no apprehension regarding the safety of the Hirakud dam. It is all right. | assure the hon.
Members from Orissa about this. | would also like to direct and invite the CWPRS to examine it once
again so that the question of apprehension is removed from the minds of some Members.

Within the short time, | have highlighted some of the points. There are many points which | could not
attend to. However, if possible, | would write to all the Members regarding the points raised by them.
With this | conclude.

THE MINISTER OF AGRICULTUE (SHRI AJIT SINGH): Mr. Chairman, Sir, in the seven hours of debate,
many hon. Members have expressed their concern and deep sense of anguish at the loss of lives,
property and livelihood because of floods and drought. | wish to state that myself and the Union



Government share the concern and the anguish of the hon. Members.

Most of the hon. Members have cited the problems faced in their States. Many of them have also
mentioned that there should be some long-term flood control measures or drought-relief measures. My
colleague has mentioned some of the points about the water policy and the drought-relief policy. But, as
far as flood control measures are concerned, | would like to point out, as the hon. Member from Orissa
has himself pointed out, that this is a State subject. The Calamity Relief Fund or the National Calamity
Contingency Fund is for immediate relief control. They are not for flood control. The Planning
Commission allots money to States for flood control and in the last four years, over Rs.3000 crore has
been given by the Planning Commission to the States for control of floods.

In the year 1976, the National Committee on Flood was formed. That Committee gave its report in 1981
and made many suggestions. Some of these have been implemented and many are yet to be
implemented.

Again, | would like to point out that State Governments undertake flood management works and the
Central Government only renders technical assistance. It is the responsibility of the State Government to
construct bhands and cuts- that is what you were mentioning in Bihar. The question as to whether any
flood control measures have been effective or not, | would like to say that the National Committee on
Floods estimated that there was 41 lakh hectare, which was flood-prone, on a regular basis. As per
estimate, more than 16 lakh hectare have been made flood-proof now. Obviously, we have a long way to
go. These are the regularly, perennially flood-prone areas. There are many areas where the floods, which
was not there previously, had affected and as everybody is saying that this is a calamity. These are
natural disasters. They cannot be totally prevented or eradicated. All we can do at this level is that when
it happens we promptly give relief. | can assure the Members that in giving relief, no politics is played.

Some Members have expressed their concerns. | would also like to point out that while many Members
have asked for assistance for their States and many of them have mentioned about the assistance given
to Orissa. | am sure, no Member can grudge the assistance given to Orissa. What Orissa has faced is not
just floods or droughts this year. They have had, for the last three years, disasters. Therefore, | am sure,
no Member should feel and | am sure every Member wants more assistance for their States. They should
ask for it; they should demand; they should give us the details; and they should ask the State
Governments also to forward these demands for more assistance. But nobody should begrudge the
assistance being given to Orissa. | would also like to point out that whatever assistance has been given
to Orissa is on an ad hoc basis. The Government is yet to assess finally as to what damage has been
done. Assistance from NCCF is yet to be given.

| can assure the Members from Orissa and the Members of this House that the Government here fully
shares their concern. There are constraints, both financial and resource. There is a procedure to be
followed in giving assistance. But no politics is intended. These are human tragedies. | do not think any
question of helping one State and not helping the other State has arisen. This side or that side, especially
in this House, we all know each other. Many people are on this side or that side. | have friends on both
sides. Many of my erstwhile friends from that side are now on this side. Shri Yerrannaidu is sitting here.
Shri Arjun Sethi is here. So, there is no question of playing partisan politics. Some Members may feel
that assistance has not been coming promptly. | will come to State-wise and tell you as to what has
happened, as to what should have been done by the State itself and as to how we could have responded
faster, if certain things were carried out.

Before going on that, | would also like to mention that many Members have mentioned about the disaster
management. As far as the policy initiative is concerned, in August, 1999, a high-powered Committee
was formed. The hon. Member, who is now presiding over the House, was correct in naming the person
heading it as Shri J.C. Pant. It is not Shri K.C. Pant, the Vice-Chairman of the Planning Commission. The
hon. Member was right. It was Shri J.C. Pant who headed that Committee and his final report will be

submitted by 3oth September of this year.

Due to the calamity in Gujarat a National Committee on Disaster Management was constituted with the
Prime Minister, as Chairman, and Shri Sharad Pawar, as Vice-Chairman. The mandate of the Committee
includes disasters, both natural and man-made. The Committee is required to suggest measures for
legislation, and organisational arrangements in the field of disaster management.

The kind of arrangements that may be made at national level such as having an authority or a
commission are being looked after by this Committee. To avoid duplication and to provide expert
assistance to this Committee, the high-powered Committee referred above has been asked to serve as a
Working Group of this Committee.



Sir, the hon. Member from Orissa also suggested that there is a Constitution Review Commission and
maybe, they can look into how the Constitution can be amended so that flood control can become a
Central subject. | would beg my friend to take up this issue with his party, which is opposing the review
of the Constitution. They may be opposed to it as a policy, but there are many such things where the
whole country will benefit if we review how the Centre and the States can cooperate more or where the
Centre can make a policy, which covers the entire country like the National Water Policy. Now, sharing of
water is becoming a big problem. No two States will agree and given the chance, no two districts will
agree. Nobody wants to share water. So, maybe, these are some of the issues, which can be taken up by
the Constitution Review Commission.

Some hon. Members from Bihar have raised the issue about division of the Calamity Relief Fund. The
basis as to how the Calamity Relief Fund is given to different States is decided on the recommendations
of the Finance Commission. At present, this is the award of the Eleventh Finance Commission, which has
been duly approved by Parliament and even the Finance Minister has no role in it. ...(Interruptions)

SHRI K.P. SINGH DEO (DHENKANAL): The Report of the Eleventh Finance Commission has been
accepted by the Government, but it has not been debated in Parliament.

SHRI K. YERRANNAIDU (SRIKAKULAM): Even if it is debated, we cannot change anything.

SHRI AJIT SINGH: It has been debated or not, | cannot recollect offhand. Anyhow, it cannot be changed.
Let us accept that.

As far as division between Bihar and Jharkhand is concerned, it has not been exactly 50:50. The State of
Bihar has got slightly more than Jharkhand, that is, about 56 per cent as compared to 44 per cent for
Jharkhand.
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SHRI TRILOCHAN KANUNGO (JAGATSINGHPUR): All the recommendations of the Eleventh Finance
Commission have not been accepted by the Government. ...(Interruptions)

SHRI AJIT SINGH: Sir, the issue raised by the hon. Member from Bihar is not the concern of this debate,
but his point is well taken and his views and feelings will be conveyed to the person whom he has
named and who may be concerned about this.

Now, let me come to Bihar, because, at least, yesterday many hon. Members made the point that no
assistance has been provided to Bihar and the Government is not concerned about Bihar. Till yesterday,
there was no communication or memorandum or plea for any assistance from the Government of Bihar.
Just by reading newspapers, we decided suo motu that a Minister would visit Bihar. Otherwise, the
Government of Bihar did not seem to be concerned or did not seem to know that there is CRF, there is
NCCF and that they can ask for assistance. Anyway, a team was sent there. My colleague, Shri Shripad
Yasso Naik, the Minister of State for Agriculture, went there and he interacted with a lot of people. | will
go into that, but before that | would like to say one more thing. The Finance Ministry has framed certain
guidelines under which the Calamity Relief Fund could be given to the States.

In fact, the Calamity Relief Fund is given in two instalments to every State. The Finance Commission
fixed it. Two instalments are there to any State that has been flood-affected or drought-affected and has
asked for it. The second instalment which was due in October. That has been given to those States who
asked for it right away.

In the case of Bihar, last year, about Rs. 70 crore were due to the State of Bihar. The share of the Central
Government is 75 per cent while that of the State Government is 25 per cent. But they did not open the
account as required in the guidelines given by the Finance Commission. Therefore, that money could not
be used. It is still with the Government of Bihar. Before asking for any assistance, they have that Rs. 70
crore.



This year, about Rs. 71 crore are due to them. Again, it is 75 per cent and 25 per cent share. But | do
believe that the Government of Bihar has taken steps to do something about it. | would like to
congratulate Dr. Raghuvansh Prasad Singh that finally the Government has woken up and is worried
about the poor masses that are suffering because of flood. They have initiated the steps to at least use
the money that is due to them from the Central Government.

Shri Shripad Yasso Naik, Minister of State in the Ministry of Agriculture and Cooperation accompanied by
Special Secretary and Central Relief Commissioner and Chief Engineer, Flood Management in the
Central Water Commission visited Bihar on 8" and 9" August to make an on-the-spot assessment of the
flood situation in that State. Apart from the aerial survey of eight affected districts, they also had a
meeting with the district officials of Gopalganj at one of the block headquarters of the district. The team
also had meetings with officials and Ministers concerned and also with the officials concerned with Flood
Control Management later in the day. The team was handed over a memorandum which assessed the
total damage caused by floods at about Rs. 300 crore and seeks further assistance of Rs. 95 crore.
According to the State Government, it is as per the Central Government norms. The steps to constitute a
Central Team to examine the extent of damage in the light of the memorandum have already been
initiated. The Team was informed that the State Government has opened the CRF account as per the
Central Government schemes. The documents made available by the State Governments are being sent
to the Ministry of Finance so that they may satisfy themselves about the account having been opened
according to the guidelines of the Finance Commission and release the Central share of the CRF.

So, any assistance that the Central Government gives - whether it is drought or flood - is based on the
memorandum giving the assessment made by the State. They have to take certain steps before we can
give any assistance. If it is drought, they have to declare districts as drought-affected before we can give
food for work.

Now, the Central Government has decided that whether it is drought or flood, any State, which requires
food for work, would be given that amount without any burden on the State Government. Many State
Governments have asked for it. But before that, the State Government has to follow certain procedures.
They have to notify the drought-affected districts. They have to give an estimate of how much food
would be needed at a particular time because the cost would be born by the Ministry of Rural
Development here. They have to instruct the FCl how much food is to be delivered, at what place and at
what time schedule.

The Central Government, besides CRF, is also having NCCF. Now, the NCCF is the Contingency Fund.
The CRF, as | said, has been allotted to the States. Two instalments are given. But the NCCF is the
Contingency Fund and money from that can be given only after we receive a memorandum. Then, we
send a team from here that visits the States and talks to the officials concerned. | would like to
emphasise again that some people have complained that the Central Team came, they visited and they
saw. They went to four districts in one day. The Central Government is not going to question the data
given by the State Government authorities. We do talk to them. But if the State Government says that
such-and-such district is drought-affected and this much amount is needed, the Central Government is
not going to go into the nitty-gritty of that.

We take them on good faith, as again, | said, it is a question of human misery, we want to give relief. But
there are certain procedures and before we give relief, we have to have to know where to give relief,
what time it is scheduled and when it has to be given.

Many States have followed that, Chief Ministers and Members of Parliament representing many States
have come here, have met the Prime Minister and apprised him of the situation. | must compliment the
people of Karnatka, the Member from Karnataka is here, that there was no internal politics as far as
Karnataka is concerned with regard to the present situation. People are accusing the Central
Government for playing politics and politics at the State level also. All Members of Parliament from
Karnataka, irrespective of their party affiliations, came together and made their case. A team had been
sent there. It has come back and its report will be studied. Based on that and considering the resource
that we have, the commitment that we have made, and the requests that we are receiving from the other
States, whatever assistance can be given will be given.

We have already given one lakh tonnes of food for work to Karnataka. They wanted two lakh tonnes of
cattle feed, that has also been given. Again, as soon as we receive the schedule from any district where
it has to be delivered, the Ministry of Rural Development will take necessary action.

As far as Kerala is concerned, the Government of Kerala has been allotted 5,000 metric tonnes of rice
free of cost. Their share of CRF has already been advanced to them. They also had some strange



phenomena of multi-colour rain and some insects raining in Kerala. The Minister of Science and
Technology has ordered a team of his Department to visit Kerala to make a scientific study of red rains
and other environmental degradation. This was decided after a discussion in the Rajya Sabha.

With regard to Bihar, | have already mentioned.

As far as Himachal Pradesh is concerned, they have sent a memorandum for assistance for cloud burst

on 6" of August. They are still assessing the damage themselves. They only sent a communication
about it.

The Government of Tamil Nadu has not reported any cases of drought. The only problem they have is
that Chennai town has always perennial water problem. | do not know whether the Government of
Andhra Pradesh is going to help them or not in that regard.

SHRI K. YERRANNAIDU : We have released the water and it will be reaching Tamil Nadu.

SHRI AJIT SINGH: But the shortage of drinking water is there and really it has been asked to supply water
to the Chennai town.

The Government of Maharashtra did not send any memorandum in the year 2000 or 2001 until 9th of June.
A team did go there from 19th July to 23d July. They have given a report. Half lakh metric tonnes of
foodgrains have been given to them. Until recently, the Maharashtra Government wanted cash and they
did not want food for work. But finally they have agreed and we have given them about half a lakh metric
tonnes of foodgrains.

Well, | am sure, as every Member has stated that these floods and drought have become an annual
feature and debate takes place every year here in this House, | share the anguish of the Members that
some States have floods every year. We should look into any long-term plans that we can make. As |
said, this is a State subject. But as far as Bihar is concerned, a foreign Government is also involved, | can
only assure the Members from Bihar that a sense of urgency needs to be imparted to my Cabinet
colleagues in the External Affair or any other Ministry. | assure them that | will convey their feelings, their
anguish and that need of urgency is there, it will be conveyed to them too. | am sure, we will initiate
some steps and follow them vigorously because whatever Central assistance the Central Government
may nor may not give to Bihar, but Bihar floods cannot be controlled until some kind of arrangement we
have with the Nepal Government.

Therefore, we have to covey that sense of urgency not only to our Government but ask them to convey
to the Nepal Government also because many other Treaties can take time. This flood in Bihar really
affects the lives of the millions of people. It has been going on for so long and we have to do something
about it right away.

Again | would like to thank the hon. Members for listening to me and also, before that for giving their
suggestions and pointing out the problems that their respective States face. Again | would like to assure
you that the Government within their constraints, within the limits of the procedure that has to be
followed will do anything in their power to help so that the hon. Members can go to their constituents and
assure them that whatever best can be done is being done.

SHRI K.H. MUNIYAPPA (KOLAR): Hon. Minister, it is an extraordinary situation in Karnataka. You know it
very well. Like Gujarat and Orissa, there is no fodder for cattle, no rainfall and no sowing. We have lost
one crop in this year. So, kindly give some money, in addition to the money released from Calamity
Relief Fund. ...(Interruptions)

SHRI AJIT SINGH: The hon. Member is welcome to come and discuss with me.

SHRI K.H. MUNIYAPPA : | would like to mention one more point to the Minister of Water Resources.
...(Interruptions) | am talking about the national issue. We have to think about recharging of water,
building dams and other measures. Regarding the Water Policy, kindly call a meeting of all the Chief
Minsiters under the chairmanship of the hon. Prime Minister for linking the Northern rivers with the
Southern rivers. ...(Interruptions)
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MR. CHAIRMAN: Now, the House stands adjourned to meet again tomorrow at 11 a.m.
21.37 hrs.
The Lok Sabha then adjourned till Eleven of the Clock on
Friday, August 10, 2001/Sravana 19, 1923 (Saka).



